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SC /ST  Grade I and Grade IT Officersr

7661. SHRI A. K. ROY: Will the Minis-
ter of HOME AFFAIRS be pleased to 
state:

(’a) wfaat is the representation of the
S.C. and S.T. in Grade II and Grade I 
officers of the different Union Territories;

(b) whether in most of the cases the 
reservation quota for the S.C. and S.T. 
has not been filled up giving the gap with 
the Territory-wise break-up;

(c) whether this gap has increased in the 
last ten years 'and the vacancies are not 
carried forward; a,nd

(d) if so, facts in details and steps taken 
thereon?

THE M INISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTM ENT OF PARLIAM ENTARY 
AFFAIRS (SHRI P. VENKATASUBBA- 
IA H) (a) to (d ). The requisite informa-
tion is being collected and will be laid on 
the Table of the House.




